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OFFICE OF THE PRINCIPAL DISTRICT S: SESSIONS JUDGE: EAST
DISTRICT KARKARDOOIVIA COURTS, DELHI

ORDER

ln partial modifications to earlier order no. 6069-77/judl./East/l<KDlDelhi clt. 01.12.2025. the
following Committee of all the Districts i.e. East I Shahdara I North-East Districts are hereby constituted
with immediate effect.

COMMITTEE

I NAME OF COMMITTEE

BUILDING MAINTENANCE

NAME OF JUDICIAL OFFICERS

1. Sh. 5.5. Rathi, Principal Judge, Family Court. East District. Chairperson
2. Sh. Gajender Singh Nagar. Special judge (NDPS), Shahdara, Member
3. Mr. Mohammad Ehtesham, District Judge-O3, Shadara District, Member
4. Adminlstratve Civil judge. East. Member Secretary
5. Administrative Civil judge. Shahdara, Member
6. Administrative Civil judge. North-East. Member I

1

2

However, any correspondence with the Hon'bie High Court of Delhi, New Delhi & The Ld. Principal
District & Sessions judge (HQsl shall be done only through the undersigned.

in case need arises/ti .g;j'E\CLl1YI.l'TIiEII8EI‘.qBE§r, e advice and guidence of Ld. Principal District &
Sessionsjudge, No - _ and Sl17ell3 “ta District.
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'i lg 2 2 __ElD II AR SARPAL)
_-f,-' , Principal gistrgt E¢_Stessions Judge
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Copy forwarded for information and necessary action:

t,5-/
6
7.

The Registrar General, Hon'bIe High Court. New Delhi
The Principal District & Sessions judge. lHQs). T15 I-iazari Courts. Delhi
The Principal District & Sessionsjucige. Shahdara/North-East, Karkardooma Courts. Delhi
The Concerned judicial Officers, Karkardooma Courts, Delhi
The Website Committee, ‘F5 aazfn C0urts!Karl<ardooma Courts, Delhi
For uploading on LAYERS.
P.S to the undersigned.

__‘___

 ’
Principal District & Sessionsjudge

East District
Karkardooma Courts Delhi:
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